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delegated powers to take necessary action under the provisions of both "The
Essential Commodities Act, 1955" and "The Prevention of Black - markeling and
Maintenance of Supplies of essential commodities Act, 1980". They have been
repeatedly requested to strictly enforce both the Acts and also monitor

enforcement of these Acts periodically.
Status of NFSB

12192, SHRI BHAGAT SINGH KOSHYARIL Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the present status for the enactment of National Food Security Bill

(NFSB);

(h) whether the bottlenecks being faced in the implementation of the Bill

have been identified and adversed; and if so, the details thereof; and

{(c) the steps taken/proposed to be taken by Government for early enactment
of this Bill?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUEBLIC DISTRIBUTION (PROF. K.¥V. THOMAS): (a) to (c) The
Parliamentary Standing Committee on Food, Consumer Affairs and Public
Distribution, to which the National Food Security Bill, 2011 was referred for
examination, after its introduction in Lok Sabha on 22.12.2011, has submitted its

report on 17.01.2013.

After finalizing its views on recommendations of the Standing Committee,
Government will move necessary amendments to the Bill, wherever required, for

consideration of the Parliament.
Cash subsidy to BPL card holders

12193. DR. BHUSHAN LAL JANGDE: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether there is a provision for providing cash subsidy to BPL

cardholders;

(b) whether facility of post office or bank would be made available in every

village;

tOriginal notice of the question was received in Hindi.
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(¢) whether BPL cardholders will be able to open their accounts in bank
and withdraw cash subsidy easily, whether corrupt practices would not be involved

on withdrawal of cash subsidy;

(d) whether cardholders would be able to buy 35 Kg. of rice for six
hundred in the market after getting cash subsidy; and

(e) whether this amount provided to cardholders would be utilised for
meeting other expenditures of the household and it is feared that this amount is
likely to be spent on consumption of liquor etc. and that the problems being faced

by the families shall remain unresolved?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) There is no
provision at present for disbursement of food subsidy in cash to beneficiaries,
including Below Poverty Line (BPL) cardholders, under Targeted Public Distribution
System (TPDS).

(b) to {e) Does not arise.
Prices of food articles

2194, SHRI DEVENDER GOUD T: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) what are the reasons that, in spite of inflation coming down, the prices

of food articles are beyond the reach of common man;

(b)  what impact the increase in price of diesel has on transportation of

goods; and

(c) what remedial measures, the Ministry has taken/proposed to take to

contain the price of essential commodities?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROE. K.V. THOMAS): (a) and (b) As per
the Wholesale Index (WPI), the rate of inflation for Food Articles group stood at
11.88% for the month of January 2013 as against 6.62% for All Commodities for the
same month. Rise in prices of food articles would depend on several factors such

as shortfall in domestic supply relative to demand, hardening of international prices,



